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A pplicant (s)

A copy o f  the O R D ER d a te d ......................................................................... passed by the I Ion'ble
Tribunal in the above m entioned case is forw arded herewith for necessary action.
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I
; 3iri flndliukar ffoo Tor the applicant,

1 3iri P.N.Kolkor for respondents,

1
j The learned counsel for'the applicant

i submits that tho applicant has already expired 

| before 90 days.

Hence this Ofl is abated and be consiged
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